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(b) i” so, whether the forestry
subject will be included in the Univer-
sity, if so, details thereof

(c) the States which p.opose to
start Horticulture University ’

(d) whether Andhra Pradesh is one
among them, if so, datails the-cof

(e) whether Government are con-
sidering to increase the greenage to
avoid the air pollution ; and

(f) if c0, the plans in this ~egard ?

THE MINISTER OF STATE IN
THE DEPARTMENT O% RURAL
DEVELOPMENT (SHRI CHANDU.-
LAL. CHANDRAKAR) : (a) and (b) :

The Central Government hrve no
p'ans to es'iblish any ho-ticuitu-al
uaive sity.  Establishment of such

universities in the Sta‘es is the res-
ponsibility of the conceined State
Government,

(¢) Himachal Pradesh has proposed
to start a Unive:rsiy for horticu! u. e
and forest.y.

(d) The Government are not awiie
of any such proposai fom Andh a
Pradesh,

(e) and (f) : The information is
being col'ected and wou'd be placed
on the Table of the House,

Growers Cooperative for Grading
«f Pepper

6363, PROF. P, J, KURIEN : Will
the Minis'er of AGRICULTURE AND
RURAL DEVELOPMENT be pieased
to state :

(a) whether there is any proposal
to organisc g owers’ co-ope:ative for
the purposc of grad.ng of pepper and
other allied activities in the pepper-
g-owing areas ; and

(b) if so, the details thereof ?
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THE MINISTER OF STATE IN
THE DEPARTMENT OF RURAL
DEVELOPMENT (SHRI CHANDU.-
LAL CHANDRAKAR) : (a) At present
there is no such proposal,

(b) Does not arise.

Intensive Caltivation Plan of Pepper
in Kerala E

6364. PROF. P. J. KURIEN : Will
the Minister af AGRICULTURE AND
RURAL DEVELOPMENT be pleased
to state :

(a) whether any intensive culti-
vation plan of pepper is being carried
out in Kerala ;

(b) if so, since when and the area
covered under this scheme ; and

(¢) the results achieved so far ?

THE MINISTER OF STATE IN
THE DEPARTMENT OF RURAL
DEVELOPMENT (SHRI CHANDU-
LAL CHANDRAKAR) : (a) A pro-
gramme for cultivation of pepper has
been imp'emenied with World Bank
assistance in Kera'a as one of the
components of the Kerala Agriculture
Deye'opment Project.

(b) and (¢) : The Project is under
imp'emen:ation s‘nce April, 1977. An
area of 16743 hectares has been
covered. Rooted cuitings of Penniyur-
1 and 'oca! varieiies have sa far been
d's.ribuied to the tune of 4,36 lakhs
and 12.00 Iukhs respectively.

FrCO Factory in Barcilly

6365. SHRT KALYAN  SINGH
SOLANKI : Wiil the Miniscr of
AGRICULTURE AND =~ RURAL

DEVELOPMENT be pcased to state ;

(a) the reasons for slow pP.ogicss
in the work of Indian Farmers Fertili-
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zer Cooperative Ltd.’s Factory being
set up in Bareilly district (U.P.) ;

(b) whether Gavernment prapose
to ensure speedy progress of this work
to see that production starts there
carly and farmers get fertilizer in time
1o boost up agricultural production ;

(¢) if so, the details thereof ;
(d) if not, the reasons therefor ;

- (e) whether lacal peop'e will get
preference in the matter of appairt-
ment in this factory and only those
people will be taken from outside who
are not available in the dis'rict and a
certificate to this effec. will be neces-
sary from the dis:rict officer ;

(f) if not, the reasons therefor

(g) whether  Government have
adop'ed any precau’ionary measures
to coatain the factory’s polluuonary
effects on the hea'th of :hc people ;

(h) if no:, the reasons therefar |
and

(i) if so, the details thereof ?

THE MINISTER OF STATE IN
THE DEPARTMENT OF RURAL
DEVELOPMENT (SHRI CHANDU.
LAL CHANDRAKAR) :(a) to (d) : The
progress of work of IFFCO’s Aonla
Project in Bareilly district is satisfac-
tory. The zero date for the project was
only 1s! Oc:obe-, 1984. Engineering,
procuremen’ and cons.ruction work is
proceeding smoothly. The Plent is
scheduled to go into commeicial pro-
duction in April, 1988.

-(eY and (F) : A1l vacancies will be
referred to local employment exchange
and candidates sponsored by employ-
ment exchange will be p-eferred over
others.

MAY 13,1984
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Reply to USQ Neo 968

Given om 25 March, 1984

re : Regularisation of Cole-
nies in Delhi

(g) to (i) : All necéssary environ.
mental protection measures are being
taken by the IFFCO authorities. IFFCO
has also specially requested the
National Environmental, Research
Institute to be the Special Consultant
1o look after the effluent system
and protection measures for the
environment. IFFCO has ear-
marked 330 acres of land out of a
total land of 1258 acres for deselop-
ment of green belt. The U.P. Pollu-
tion Contral Board and the Department
of Environment and Forestry have
cleared ihe p:oject with certain condi-
tions which are being kept it view by
the project authorities.

STATEMENT CORRECTNG THE

REPLY TO USQ NO. 968 GIVEN

ON 25 MARCH, 1985 RE.

REGULARISATION OF COLO-
NIES IN DELHI

THE MINISTER OF WORKS AND
HOUSING (SHRI ABDUL GHA-
FOOR): Inrtepy!c the Lok Sabha
Uns'aried Question No, 968 given on
15-8-1985, the number of colonies
regularised and the cases undar process
have been inadvertently mentioned as
538 and 13 instead of 537 and 14
respectively. The erro- is due to the
name of a colony having been men-
tioned twice during compilation of
the list of colonies regularised by the
Delhi Development Autho:ity. Accord-
ingly, the correct position about the
607 unau‘horised colonies mentioned
n reply to the above noted question
may be adopted a. follows : —

Authority Colonies

Colonies Casss

Tegula- iegu'a-  under
rised rised/ pro-
rejected cess
D.D.A 137 7 11
M.C.D. 400 49 3
Total 537 56 14

=607






